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Smugglers Responsible for GUD RUDniol 

4634. SHRI BALASA):IEB VIKHE 
PATIL: Will the Minister of 
FINANCE be pleased to state :-

(a) the total number of smugglers 
so far arrested, the number of those 

,who were responsible for running which 
ultimateJy Jed to the huge accumula-
tion of fire-arms ' in Oolen Temple 
Complex; 

(b) the details thereof; anu 

(c) if no arrest has been made, the 
steps being taken in this regard? 

THE MINISTER OF STA TE IN 
THE MINISTRY OF FINANCE 
(SHRI S,M. KRISHNA) : (a) to (c) The 
total number of smugglers arrested 
throughout the country for involvement 
in smuggling activities during 1984 
(upto July) is 1288·, 

As regards "guo running" leading 
to accumulation of fire-arms in the 
Golden Temple Complex, attention is 
invited to Chapter V of the While 
Paper on the Punjab Agitation dated 
the 10th July, 1980 which has been ' laid 
OD the Ta bJe of the House. 
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Import of Beef Tallow 

·4637. SHRI RAVINDRA VERMA: 
Will h inister 'of COMMERCE be 
plea . to ,state: 

(a) whether Government have by 
no (i lIy inv stigated about the cic-
cumstllnces in which the import of 
beef tallow was ano ed ; 

(b) the names of the parties who 
imported it with the quantity against 
each party ; 

(c) the use to which the same was 
put ; and 

(d) the countries from which it 
wa imported together wi th the price 
a t which it was imported? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND IN 
THE DEPARTMENT OF SUPPLY 
(SfiRI NIHAR RANJAN LASKAR) : 
(a) and (b) Investigations and 
Departmental proceedings have not 
been completed in all cases. 

(c) Animal tallow js tated to be 
an ite~ of raw material for the manu-
facture of soap. etc. Actual us of 
animal tallow will depend upon re-
levant law applicable thereto . 

(d) As the, investjgations and 
Departmental proceedings are yet to 
be completed. it is not possjble to 
iQdicate the names of countries from 
which tallow has imported or the price 
at which these were imported . Howe-
ver. the major source of supply ' are 
USA. U.K. , New Zealand and Aus. 
tralia. 

Closing or Bank Branches by Employees 
of PunJ b and Sind Bank 

4638. SHRI CHHANGUR RAM 
Will the Minister of FINANCE be 
pleased to state ; 

(a) whether some employees ' or 
th~ Punjab and Sind :aan~ had ~orced 
to close the bank: branches 
on the day military took action ' in 
Punjab; 

(b) if so, the actio Government 
have taken against such employees; 
ao 




